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(b} Review by Govarnment on the
vorking of  the above Institute.

{Placed in  Library. Sec No, LT
3166/92.]

V. (a) Annual Report and  Ac-
counts of the Cancer Institute,

Madras, by the year 1991-92. to
gether with the Auditurs’ Report on
the Accounts,

(b) Review by Government tn the

working of the above Institute
Placed in  Library., See No. LT
3152/92.]

VI A copy (in Englisy and Hindi)
of the Pharmacy Councij of India.
New Delhi, Notification No. 14.55/87
(Part) Pcl/2484-2987. dateq  the
11th July, 1992, publishing the Edu-
cation Regulations, 1991. undep sub-

section (4) of section 18 of  the
Pharmacy Act, 1948, Placed in
Library, See No. LT 3165/92.1

1. Report and Accounts (1991-92) of

the Nationa| Institute of Rural Deve.
lopment, Hyderabad and related
papers,

SHRI M. M. JACOB: Oy behaly of
SHRI G, VENKATASWAMY I lay on
the Tuable a copy each (ip English  and
Hindi) of the following papers:—

(i) Annual Report of the National
Institute  of Rurgy Deyelopment.
Hyderabad, for the year 1991-92

Placed in Library. Sec No, LT-

73264/92)

(ii) Annual Accoungg of the National
Institute of Ruray Development,
Hyderabad, for the yea; 1991-92, and
the Audit Report thercon.

(ti1) Review by Government on the
working of the above Institute. [Placed
in Library, See WNo, LT 3262/92.1

1. Accounts (1990-91) of the veterinary
Counci] of India and related papers

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K. C. LENKA: Madam, 1 lay on the
Table a copy each (in English and Hindi)
of the following vapers;—

(i) Annual Accounts of the Veteri-
nafy Council of India for the yeat
1990-91 and the Audit Report thereun.
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(ii) Statement by Government accep-
ting the above Report, [Placed in
Library. See No. LT 2729/92.]

Audit Report (1981-82 to 1985-86) on
the Accounts of Super Bazar, New
Dehi and related paper.

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES AND
PUBLIC DISTRIBUTION (SHRI KAMA-
LUDDIN AHMED Madam. 1 lay on
the Table » copy each (in English and
Hindi) of the following papers:—

(i) Audit Report qn the Accounts
of the Super Bazar, New Delhi, for the
pericd 1981-82 to 1985-86, under sub-
section (1) of section 20 of  the
Comptrolley and Auditor  General’s
{Duties, Powers ang Conditions of
Service) Act. 1971,

(il) Review by Government op the
Audit Report. [Placed ijn Library. See
No, LT 3238/92.]

Statement showing the section taken by
Governmeng on the  various assurance,
promises and undertakings

SHRT M, M, JACOB: I lay on the
Table the following siatements (in Eng-
lish & Hindi) showing the action taken
by Government in the various assuran-
ces, promlses and undertakings given dur.
ing ihe Sessions shown against each:—

1. Statement No. XXXVI—Hundred
and Thirey-fifth Session, 1985

2. Statement No, XXXVII—Hundred
and Fortieth Session, 1986

3. Statement No. XXXI—Hundred
ang Forty-fourth Sesston, 1987

4. Statement No, XXX—Hundred and
Forty-sixth Session, 1988

5. Statement No. XXI[—Hundred and
Fifpy-first Session, 1989

6. Statement No, XVill—Hundred
and Fifty-thirg Session, 1990

7. Statement No. XVI—Hundreg and
Fifty-fourth Session, 1990

8. Statement No, XIV—ilundred and
Fifty-fifth Session, 1990



